
DIVISION BENCH S-6
COURT - II

NATIONAL COMPANY LAW TRIBUNAL
KOLKATA BENCH

KOLKATA

C.P. (IB)/1642(KB)2018
IA(I.B.C)/704(KB)2022

CORAM: 1. HON’BLE MEMBER(J), SHRI ROHIT KAPOOR
2. HON’BLE MEMBER(T), SHRI BALRAJ JOSHI

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING ON 25TH JULY, 2022, 02:00 P.M

IN THE MATTER OF

ARPAN CHAUDHURI
VS

FUTURE SPECIALITY MEDICARE PVT LTD

UNDER SECTION IBC UNDER SEC 9

Counsel / Authorised Representative appeared physically/through video conference:

For OC : Ms. Swapna Choubey, Adv.
Mr. Bratin Kumar Dey, Adv.
Ms. Anjana Banerjee, Adv.
Ms. Mahasweta Paramanik, Adv.

For Applicant : Mr. Jitendra Patnaik, Adv.
(One of suspended members of the BoD of CD)

O R D E R

1. Ld. Counsel for the Operational Creditor present. Ld. Counsel for the Applicant, one of the

suspended members of the Board of Directors of the Corporate Debtor, present.

2. IA(IBC)/704(KB)2022

(a) This application has been filed by one of the suspended members of the Board of

Directors of the Corporate Debtor under Rule 11 of the NCLT Rules, 2016 seeking

directions for recalling of the order dated 12/07/2022 passed in CP(IB)/1642(KB)2018, in

view of the settlement arrived at between the parties. In pursuance to the settlement,

Ld. Counsel appearing for the Operational Creditor, Dr. Arpan Chaudhuri, has admitted

the position with respect to settlement at Bar. Ld. Counsel for the Operational Creditor

also informed that full and final amount of Rs.12 Lakhs has been paid to the

respondent/Operational Creditor and she has no objection, if this application is allowed.

(b) We are informed that no CoC was formed subsequent to admission of the

C.P.(IB)1462(KB)2018.



(c) For the foregoing reasons, we allow this application and the CIRP process directed to be

initiated vide order dated 12/07/2022 is hereby recalled. IRP is hereby released from his

responsibility.

(d) Both IA(IBC)/704(KB)2022 and CP(IB)1642(KB)2018 shall stand disposed of accordingly.

3. File be consigned to the records.

Balraj Joshi Rohit Kapoor
Member (Technical) Member (Judicial)

hb.


